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BEFORE THE NATIONAL GREEN TRIBUNA

WESTERN ZONE BENCH, PUNE

OA NO. 49/2023

SACHIN KADAM -- APPLICANT
VS
STATE OF MAHARASHTRA & ORS -= RESPONDENTS

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO. 2 MCZMA-

I, Vishal Vishvas Madane, Under Secretary & Scientist I, Environment and
Climate Change Department, having my office at at 15th Floor, New
Administrative Building Mantralaya, Mumbai, do hereby solemnly affirm as

under-

1. I'say that I am filing this Affidavit in pursuance to the statement made in
the above OA dated 03/10/2023. I say that the Joint Committee consisting
of expert member of MCZMA and Sub-Divisional Officer Alibaug have
filed report dated 30/07/2023. The Joint Committee has observed that four
numbers of fish drying platforms with concrete structures were constructed

on the seashore, which seem to be permanent structures.
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2. 1 say that since the land belongs to the Maharashtra Maritime Board, the
present Respondent sought the names of the concerned persons who have
raised the above mentioned structures on 27/09/2023 and also on
11/01/2024.

3. I say and submit that the Maharashtra Maritime Board on 19/01/2024,
responded to the above letters stating the names of the concerned persons
who have raised the constructions without CRZ permissions. It is stated in
the letter that notices were issued to them to remove the constructions. The
office of District Collector, Riagad vide letter dated 19.1.2024 has also
informed the names who have raised the constructions. Hereto annexed and
marked Maharashtra maritime Board’s and District Collector’s letters
dated 19/01/2024 collectively as ‘Annexure 1°. Considering the same, the
MCZMA vide letter dated 23.1.2024 has requested DCZMC to take action
in the matter following due process of law. Hereto annexed and marked
MCZMA'’s letter dated 23/01/2024 as ‘Annexure 2.

Qs>

Place: Mumbai (Vishal Madane)

Date: "30\ \ qu Deponent

9 Q),f : Under Secretary & Sci II .
Environment & CC Dept, GoM
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VERIFICATION

I, Vishal Vishvas Madane, Age- Adult, Under Secretary & Scientist II,
Environment and Climate Change Department, GoM, having my office
address at 15" Floor, New Administrative Building, Mantralaya Mumbai-
400 032 do hereby verify and declare that statements made in the aforesaid
Paras are true and correct to the best of my knowledge and information
and I believe the same to be true and that nothing material has been

concealed therefrom.

Verified at Mumbai on this 3%%3’21}7 of January, 2024
2 -
Nz i

(Vishal Vishvas Madane)

\DMN/ Under Secretary & Sci I,
Environment & CC Dept, GoM
(T S'Wakaf) Deponent
bepqu Suve.{n79\-3(:~1' CA4A). ] ?V\EF:;gRE =
: Env 8 Dl ' '

Identified by me g.a-m.b‘br o-|-90n L,
9¥-No.3 Y
Bl NoA_

fiss M. D. PATEL

ADVOCATE & NOTARY
Kohiar House,

4, Dhuswadi, Dhobitalao,

L AT - 460 002,
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MAHARASHTRA MARITIME BOARD

No. MMB/CEQ/ENGG/Thal-Chalmal/ 1 20 Date: fig A
mi.w UMY

To.

Chairman. é
Maharashtra Coastal Zone Management Authority (MCZMA)

Environment Department, Room No. 217, *

2nd Floor, Annex Building, Mantralaya.
Madam Cama Marg. Mumbai - 32

Subject: Original Application No.49 of 2023 (WZ)|Earlier O.A. N0.290/2022(PB)]
Kadam Versus State of' Maharashtra.

Reference: 1. MCZMA Letter No. MCZMA-2023/CR-27/TC-4. dated 11.01.2024.

2. RPO letter No. MMB/RPO/RGP/ GR-01/ 829, dated 08.11.2023

3

Sir.

This is with reference to the letters from MCZMA informing that the compliant has been
filed by Shri. Sachin Kadam Versus State of Maharashtra before Hon'ble National Green Tribunal
and registered as Original application No.49 of 2023 (W7) Earlier O.A. No. 290.2022(PB) and by
the said application the applicant has taken objection on fish drving platform constructed in
adjoining village Thal and Chalmala.

Now, vide letter dated 11.01.2024 MCZMA requested to submit the names of persons who
have constructed strueture/ platforms in CRZ arcas. In this context. this office received the report
from RPO office. vide letter dated 08.11.2023. As per the said report our Regional Port Otfice. on a
compliant received from locals. accordingly site visit was conducted and it was observed that
following persons constructed a platforms in Thal. Chalmal port limit withowt CRZ pernission.
Therelore, notices were issued 1o them to remove the constructions, Copies of the notices are
enclosed herewith for information.

Shri. Vithoba Shantaram Koli, AtPost -: Thal — Chalmala.
Shri. Naresh Navnath Koli, At/Post -: Thal - Chalmala.
Shri. Kishore Balaram Koli, AvPost -: Thal - Chalmala.
Shri. Mangesh Shravan Bodke, AUPost -2 Thal - Chalmala,

'l_.d S‘J —

«
e

e

Further, it is submitied that vide letters dated 15.02.2023 and 28.02.2023 this brought to the
notice ol Tahsildar, Alibaug lor necessary action. Copies ol the letters enclosed herewith for

iformation.

Yours Guthiully,

»‘/Jj
Chiel I3
¢ Maharashira Maritime Board)

>

Gitive Ofticer
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e .- ORIGINAL APPLICATION NO. 49/2023 wz
(EARLIER ORIGINAL APPLICATION NO.290/2022 PB)
SACHIN KADAM
Vi8S
STATE OF MAHARASHTRA
DISTRICT COLLECTOR AND DISTRICT MAGISTRATE,
RAIGAD---- RESPONDENT NO. 3

- 1. THER o, W wmn e o gern A EReFaTe it w7
214 B FTae qot I =y ORIGINAL APPL]
"CATION NO. 49/2023, WZ (EARLIER ORIGINAL
APPLICATION NO. 290/2022 PB) 5& 11 TEeEE fT
2/5/2023 & 18, 2/8/2023 At IR Svrer s
2. FTAREA T %, MCZMA 2023/CR 27/TC 4, Date 27/9/2023.
3. 9T FACTAHEN T 3. Tegen RTESTHE/3T-6/NGT/49-2023/
2023, f&A16 03/10/2023,
4. 1. TR B e, qut Eedie gt SR el festie 3/10/2023
5. A PRACTARFEIA U1 5, Heager RMESTHIF/ST-6/NGT/49-2023/
2023 i1 8/12/2023, &
6. SIS T %, MCZMA 2023/CR 27/TC 4, Date 11/1/2024,
7. SufeTii sifqer, SR FRHE T % Sty |
ST g B warary .290/2023, 5. 18/1/2024.
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ferea:- ORIGINAL APPLICATION NO. ¥R/0%3 WZ
(EARLIER ORIGINAL APPLICATION NO. %30/303%3 PB)
SACHIN KADAM
V/s
STATE OF MAHARASHTRA
DISTIRCT COLLECTRO & DISTRICT MAGISTRATE,
RAIGAD---------RESPONDENT NO. 3
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MAHARASHTRA COASTAL ZONE MANAGEMENT AUTHORITY

Tel. No. : 22029388 No. MCZMA 2023 /CR 27 /TC-4
E-mail :dirl.mev-mh@nic.in Office of the -
Website: https://mczma..gov.in/ Maharashtra Coastal Zone Management Authority,

Environment Department, 15" floor,

New Administrative Building, Mantralaya,
Mumbai- 400 032.

Date: 23.1.2024

To, iz

District Collector and Chairman,
District Coastal Zone Monitoring Committee (DCZMC),
Tal: Alibaug, District Raigad

SUB: Original Application No. 49/2023 (WZ) (Earlier OA No. 290/2022 (PB)
Sachin Kadam V/s State of Maharashtra

Ref: Hon’ble National Green Tribunal Orders dated 29.4.20233, 2.8.2023 and
3.10.2023 in subject matter

You are well aware about the subject matter pertaining to alleged encroachment of the
coastal land in the two adjoining villages Thal and Chalmala, Alibaug, Raigad. In the subject
matter, the MCZMA filed the site visit report of the Joint Committee constituted comprising
member from District Collector office and MCZMA expert member, as per the Hon’ble NGT
order dated 29.4.2023 and 2.5.2023. The Joint Committee in its report mentioned that four
number of fish drying platforms with concrete structures were constructed in the seashore
which seems to be permanent structures. As per the approved CZMP, the site is situated in
Intertidal area (CRZ I) and NDZ (CRZ III) arca. Revenue officials informed that the land
belong to Maharashtra Maritime Board (MMB).

2 Conéidering the subsequent NGT order dated 2.8.2023, the MCZMA vide letter dated
27.9.2023 and 11.1.2024 sought the report from the MMB about the names person/ s to whom
the said structures/ platform belongs.

2. Now, the MMB vide letter dated 19.1.2023 submitted its report mentioning the names
of the persons to whom the said structures/ platform belongs. MMB in its letter further stated
that notices were issued to them to remove the constructions. Copy of the said MMB letier is
attached herewith.

3 Considering the MMB report, DCZMC is requested to take action in the matter, after
exteénding hearing to violators and following due course of law and submit the report.
Yours,
t /
3{%@1 S -

(Abhay Pifmparkar)
Director, Env&CC Dept & MS, MCZMA
Copy to: '
1) Principal Secretary, Environment and Climate Change, Room No. 217, Environment
Dept, Annexe Building, Mantrlaya, Mumbai
2) Chief Executive Officer, Maharashtra Maritime Board (M Estate, Fort,
Mumbeai. : ?




